
PRINCIPAL BENCH
NEWDELHI

CORAM:

Fto^Ald"t VU,t*

c.P NO. t31(NDy20r4
CA NO.

PRESENT: CHIEFJUSTICE M. M. KUMAR
Hon'ble president

SH. S. K MOHAPATRA
Hon'ble Member (T)
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NAME OF THE COMPANY M/s. Delhi Towers and Estates A^. Ltd.
Vs.

M/s. Blue Bells Infrastructure pW. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398
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Order

Learned counsel for the petitioner states that he would seek instructions as the

settlement between the parties has already taken place.
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